IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 3 HYDERABAD BENCH

AT HYDERABAD.

M.A.No.578/92 Date of Judgetnent ’\Q-—Q*‘\')__._

in
OQA DNS.429/92¢

D.S.R.Anjaneyulu .+ Applicant
Vs,

1. The Superintending
Engineer, >
Telecom. Civil Circle,
Hyderabad.

2. The Superintending
Engineer,
Electrical Circle(Telecom),
Hyderabad.

3. The Chief General Manager,
pept. of Telecommunications,
A.P.Circle, Hyderabad.

4, The Executive Engineer,

Pelecom. Civil Divn.No.IT, _
Hyderabad. . <« Respondents

Counsel fdr the Applicant : shri K.Venkateswara Rao

Counsel for the Respondents : shri N.Bhaskara Rao, Addl. CGSC -

CORAM:
Hon'ble shri R.Balasubramanian : Member(A)
Hon'ble Shri C.J.Roy : Member(J)

i Judgement as per Hon'ble Shri R.Balasubramanian,
Member(a) I

This application has been filed by Shri D.S.R.Anjaneyulu
against the Superintending Engineer, Telecom. Civil Circle,
Hyderabad & 3 others questioning the impugned order dt.22k§}92
transfering the applicant from Hyderabad to Vijaywada.
2. This case came up for admission hearing on 25.5,92
when the respondents were given time to file a counter and
the case was listed for admission hearing on 23.6.92,
3. M.A.No,578/92 was, however, moved on 5.6.92 for a
direction to the respondents to suspend the operation ¢©f the

C\QQL/ impugned memo dt. 22,5.92 transfering the applicant to

vijaywada.

T - . ' 0100.2-



q*;) Copy to:-
/

4. The )

5. One copy to Sri. K,Venkateswara Rao, advocats, Dei8,,

6. One copy to Sri, N.Bhaskara Rao, #ddl. CGsC, CcarT, Hyd.

7. One copy to Hon'ble Mr, C,J.Roy, Judicial Member, CAT, Hyd,
8. One spare copy.

have any et oy ot . \ e
a;gumeﬁt—ofﬁsitua%%enﬁuaaﬁe the responde \\ d

The pésition
«A. 1s heard, Till then

( R.Balasubramanian ) "
C.<.
Member(a), : (Membei?g))
(
Dated: June, 1982,

1. The Superintending Engineer, Telecom., Civil Circle, Hyd.

2. The Superintending Engineer, Electrical Circle{Telscom),

Hyderasbad.

3. The Chief General Mana

Jer, Department of Telecommunicationh
A.P.Circle, Hyderabad,

Executive Engineer, Telecom. Civil Division. II, Hvd.

A.G.Colony, Hyd.
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THE HON'BLE Mk} v.C.

THE HON'BLE MK.K, BALASUBRAMANTAN sM(A)

THE HON'BLE MR.T.CHANGR EKHAR REDDY

AND

THE HON'BLE Mk.C.J, ROY 3 MEMBER(JUDL)

Dateds [§27é2i992.

QREER-7"-JUDGMENT

, . / -~
Rebi/Ecis/MeniNo, O 707 72

in
O:A.No. zfﬂq/qL
Tlsl'ﬁ'ri’:io“‘.‘““"-'. (W.PNoT— ——

Admitted and interim directions
issued

. Disposed of with directions

; ]h'F} Dismissed L(—"

Dismissed as withdrawn

Dismissed for Default,
HJA . Ordered/Re jected.

Uk{'orde: as to costs,






